
THE HIGH COURT OF ORISSA, CUTTACK 

NO.l-19/20-....9.... Date .3O aOoa 

CORRIGENDUM to Office Order No. 302 dtd. 07.01.2022 
regarding appointment of Junior Stenographers in the Court'sEstablishment. 

In Office Order No. 302 dtd. 07.01.2022 in respect of appointment of Junior Stenographers, the 

words "read with Odisha Group - 'C and Group 'D' posts (contractual appointment) Rules, 2013 and its 

Amendment Rules, 2021" after the words "the High Court of Orissa (Appointment of Staff and Conditions of 

Service) Rules, 2019 and its Amendment Rules, 2021" are omitted.

By Order of the Chief Justice

Sd/-5.K.Mishra 
Registrar (Judicial) 

Memo No.Hs.2Date... !8 O|' a0aa 
do e*****" e*a********** 

Copy forwarded to the Persons Concerned/ Bill Asst. (2 Copies)/ Asst. In-charge of Accounts 
(Misc.) Section / Asst. In-charge off GPF/ PRAN)/ Ast. In-charge of Service Book for information and 

necessary action.

012 
Special Offcer (Special Cell)

Memo No. ..Date...80)'a00 

***a*a**** 

Copy forwarded to the Superintendent, Computer Section for uploading the above Corigendum in 

the High Court Website.

Special Officer (Special Cell) 

*******
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